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Government of Jammu & Kashmir

Revenue Department
Civil Secretariat
Notification
Jammu, the 334 March, 2018

SRO: /UO - In exercise of the powers conferred by cilause(b] of
ection 3 of the Jammu and Kashmir Grant of Permanent Resident
cerlificate (Procedure) Act, 1963 (Act No. Xlil of 1963), and in
supersession of all previous Nofificalions issued in this behalf, the
Government hereby appoint Ms. Ritu Mahgjan, Sub Divisional
Magisirate Ghagwal 1o be ihe competent authorty for the
ourposes of the said Acl within the temitonal jurisdiction of Sub
givision , Gagwal of District Samba.

By order of the Government of Jammu and Kashmir,
Sd/-
(Shahid Anayatullah) 1AS
Commissioner/Secretary 1o Government
Revenue Depariment

No: Rev/LB/11/2017 Dated: 23 03.2018

Copy lo the:
| Financial Commissioner, Revenue, J&K, Jammu.
v Commissioner/Secrelary 10 Government. General Adminisiration
Degartment.
Divisanal Commissioner, Jammu ]
secretary  to  Governmen), pepariment  Of Low, Justice and
Pariamentary Affars (with 7 coples).
Deputy Commissioner, Samba.
Srecior Archieves, Archeology & Measeums, J&K,_Junjmu S
Manager Government Press, Jammu for publication i the Govi.
Gazeliee , .
8 OSD with Minister for Revenue for information of the b{on ble munmste? e
Specicl Assistant 10 Minister (MoS) Revenue for information of ine
Hon'ble Minister
10.Pv1. Secretary 1o Commissioner/Secretary to Gover
Department
11./C Websiie Revenue D-.-:-pf.lrfrn&ni‘
12 rotification/stock file.
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